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PARTICULARS DETAILS
1. | Name of corporate deblor Mis. Anand Teknow Aids Englneering
India Limited (In Liquidation)

2. | Date of incorporation of corparate deblor | July 25, 2007
3. | Authonity under which corporate deblor | ROC Pune

is incorporated / Registerad
4. | Comorale Identity No. | Limited Liatility | U29221PN2007PLC130468
Identificaton No. of corporate debtor

5. | Addrass of the registered office and Plot no. 28/8, D-l Bleck MIDC Chinchwad
principal office (if any) of coporate debilor| Pune, Pune, Maharashira, India, 411019

6. | Date of closure of Insolvency June 17, 2022 (e Resolution Plan in the
Resolulion Procass malter was approved by Adjudicating Autharity)
7. | Liquidation commencement date July 30, 2024
of corporate debsor
8. | Name and regstration number Name: Mr. Gaurav Ashok Adukia
of the insolvency professional IBBI Reg. No.
__| acling as liquidator IBBVIPA-DD2AIP-N0O4S7/2017-2018/11203
9. | Address and e-mai of the Squidator, Address - Anand Bhavan, Jamnadas Adukia
as registarad with the Board Read, Kandivali West, Mumbai City,
Maharashira 400067
Email ID - gauravadukia@hotmal com
10/ Address and e-mal 10 be used for Address: Sumedha Management Solutions
corespondence with the liquidator Private Limted, C-703, Marathon Inncva, Lower

Parel (Wes!), Mumbai - 400013, Maharashira
Emall 1D - lig.2tzeil@gmall com

11.| Last date for submission of claims Thursday, August 29, 2024

Natice is heraby gven ihat the Hon'ble Natonal Company Law Tribunal, Mumba Beach - I| has
ordered the commencement of iquidation of the Mis. Anand Teknow Aids Engineering India
Limited {in Liquidation) on July 30, 2024

The slakeholders of Ws. Anand Teknow Aids Engineering India Limited (In Liguidabon) are
hereby called upon 1o submit thelr caims with proof on or before Thursday, August 29, 2024, 10
the liguidator al the address menbionad againstitam No. 10

The financial creddors shall submit ther claims with proof by electronic means only, Al ather
crediors may submit the claers with the proodin parson, by post or by electronicmeans

Submission of false or misleading proof of claims shall attract penaities Sd-
Gaurav Ashok Adukia, Liquidator

In the Matter of

Place: Mumbai Mis, Anand Teknow Aids Engineering India Limited {in Liquidation)

Date: August (1, 2024 AFA is Valid Tl 30-06-2025
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FORM B
PUBLIC ANNOUNCEMENT
(Regfation 12 of the Insclvency and Barkruplcy Board of India (Licudation Process) Reguiatons, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

ANAND TEKNOW AIDS ENGINEERING INDIA LIMITED

5: Mo PARTICULARS DETAILS
1. | Name of corporate deblor Mis, Anand Teknow Aids Engineering
India Limited (In Liquidation)

2. | Date of incorparation of corporate deblor | July 25, 2007

3. | Authonty under which comporate debtor | ROC Pune
is incorporated / Registerad

4. | Comorale Identty No. ! Limited Liability | U29221PN200TPLC130468
[dentification No. of corparate detitor

5. | Address of the regstered office and Plot no. 28:8, D-l Bleck MIDC Chinchwad
principal office (if any) of comorats debtor| Pune, Pune, Maharashira, India, 411019

6. | Date of closure of nsolvency June 17, 2022 (the Resolution Plan in the
Resolulion Procass maller was approved by Adjudicating Authanity)
7. | Liquidation commencement date July 30, 2024
of corporate debéor
8. | Name and regstration number Name: Mr. Gaurav Ashok Adukia
of the insolvency professional IBBI Reg. No.
__| cting as liquidator IBBUIPA-D02AP-NOO4ST/2017-2018/11203
9. | Address and e-mai of the Squidator, Address - Anand Bhavan, Jamnadas Adukia
as registered with the Board Read, Kandivali West, Mumbai City,
Maharashira 400067
Email ID - gauravadukia@hotmail com
10} Address and e-mat 10 be used for Address: Sumedha Management Solutions
corespondence with the liquidator Private Limted, C-703, Marathon Inncva, Lower

Parel (West), Mumbai - 400013, Maharashira
Emall 1D - lig.atzeil@gmail com

11| Last date for submission of claims Thursday, August 29, 2024

Natice is heraby gven that the Hon'ble Natonal Company Law Tribunal, Mumba Beach - I| has
ordered the commencement of iquidation of the Mis. Anand Teknow Aids Engineering India
Limited {In Liquidation) on July 30, 2024,

The slakeholders of Ws. Anand Teknow Aids Engineering India Limited (In Liguidabon) are
hereby called upon to submi their daims with proof on or before Thursday, August 29, 2024, 10
the liquidator al the address menbonad againstitam No.10.

The financal creddors shall submit ther claims with proof by slectronic means only, All ather
creddors may submit the claims with the proof in person, by post or by electronic means

Submission of false or misleading proof of claims shall atiract penatties Sd-
Gaurav Ashok Adukia, Liquidator

I the Matter of

Place: Mumbai Mis. Anand Teknow Aids Engineering India Limited {in Liquidation)

Date: August (11, 2024 AFA is Valid Tl 30-06-2025




